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(b) What are tlie salient features uf 
ôur export policy for the period July-

T)ecember 195:: V

The Minister of Commerce (Shri 
Karmarkar): (a) Actual export figures 
for 1953-54 are available only for April 
and May so far. It is not possible to 
assess the trend of exports on the 
basis of this meagre information. Both 
jute goods and tea appear to be doing 
better now ihan towards the close of
1952-53 Exports of tea are also in level 
with exports during the same period. 
Export of major oilseeds in 1953-54 is 
being discouraged by Government as 
we prefer to see that such exports as 
we are able to afford are in the shape 

•of oil.

(b) About 90 per cent of the ex
port trade is virtually free from res
trictions. Further relaxations continue 
to be made from time to time. Efforts 
^re being made to promote the export 
o f manufactured goo(is and cottage in- 
c^ustry produtts.
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Tile Minisler of Commerce (Shri lUrmarkar): (a) Yes, Sir.

(b) Copies of trade letters exchang
ed b̂etween India and Bulgaria on the 
17th June. 1953, which contain the re
quisite information have already been 
C>:*»ced in the I.ibrary of the Houae.
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The Deputy- Minister of ‘Axternal 

AlTairs (Sbrt Anil K. Chanda): (a)
Yes.

(b) No, the Government of Pakistan 
had given permission for the pilgrim
age in the previous two years.

(c) No. It is well known that un
settled conditions prevailed i» Lahore 
during that period.

Implementation of State Plans

*33. Shri Raghubir Sahai: (a) Will 
the Minister of Planning be pleaded 
to state whether the Planning Com
mission suggested to the v'arious 
States that they should raise addi
tional sources of revenue for the im
plementation of the State Plans with
in the time-limit?

(b) If so, what suggestions have 
been made?

(c) When were these suggestions 
made and with what result?

The Deputy Minister of Irrigmtion 
and Power (Shri Hathl): (a) Yes.

(b) The suggestions made to the 
State Govenunents have been detailed 
in para 25 of Chapter III of the Plan
ning Commission’s Report.

(c) These suggestions were made 
early in 1951 when the draft outline of 
the Plan was under preparation. The 
progress made by State Ck)vei1]ment8
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m the direction of raising additional 
resources has been reviewed in the 
Progress Report for 1951-52 and 1952
53 published .by the Commission in 
May 1953 and placed recently on the 
Table of the House.

Chlorophyll Industry

'*34. Shri S. C. Samanta: Will the
Minister of Commerce and Industry be 
pleased to state:

(a) whether there Is any Chlorophyll 
Industry in India;

(b) the raw materials required for 
the manufacture of Chlorophyll Con
centrate; and

(c) the manner and purpose of its 
use?

The Minister of Commerce and In
dustry (Shri T. T. Krishnamchari):
(a) No, Sir. '

(b) Fresh green leaves of certain 
plants and solvents such as alcohol, 
coetone and benzene.

(c) Chlorophyll is mainly used as a 
deodorant and as a colouring matter 
in a number of toilet, and pharmaceu
tical preparations.

Report of U. N. Expert M ission

•̂35. Shri B. C. Da.s: Will the Minis
ter of Planning be pleased to state:

(a) whether the U. N. Expert Mis
sion headed by Prof. Horace Belshaw 
submitted any report to the U.N.O. on 
Community Project Centres in India; 
and

b̂) if so, whether a copy of the re
port will be placed on the Table of 
the House?

The Deputy Minister of Irrigation 
and Power (Shri Hattil): (a) No.

(b) Dr>es not arise.

Sodium-C hloride Contents Salt

*36. Shri iUfhavaiah: Wfll%the
Minister of Production be pleased to
state:

(a) whether Government have re
cently demanded an increase in the

sodium-chloride content of the salt 
manufactured in the salt centres of the 
Bombay State;

(b) if so, the sodium-chloride con
tent prior to the new order of Govern
ment;

(c) the increase demanded now; and
(d) the reasons which necessitated 

this demand?
The Minister of Production (Shri 

K. C. Reddy): (a) Yes. The In
creased standard is applicable to salt
manufactured under license all over 
India.

(b) 93 per cent.
(c) 1 per cent.
(d) This is in pursuance of Govern^

ment’s decision to attain by stages,,
the standard of purity of 96 per ceni. 
sodium chloride content for edible salt 
fixed by the Indian Standards Institu-̂  
tion, and recommended bv the Salt 
Experts Committee.
Squatters' Colonies in W est Bengal

*37. Shri Tushar Chatterjea: Will the 
Minister of Rehabilitation be pleased 
to state:

(a) the Squatters’ Colonies of West 
Bengal that have been regularised up  
to date;

(b) the basis on which regularisa  ̂
tion has been made;

(c) the specific reasons for not re
gularising other Colonies; and

(d) whether Government have any 
plan with regard to those Colonies that 
have not been regularised?

The Deputy Minister of Rehabilita
tion (Shri J. K. Bhonsle): (a) to (c). 
\  pilot Scheme for the regularlsation 
of three Squatters’ Colonies 7)iz, 
Sahid Jatin Dass. Biioyna^ar and 
Ueshapriyanagar was sanctioned in 
October 1952 and now neann ĵ com
pletion. Preliminary work in this con
nection as regai'ds other colonies has 
also been taken up and sanctions will 
be issued on receipt of Anal estimates 
frî m the Government of West. Bengal




